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(Interruptions)
MR. DEPUTY-SPEAKER:
don't record
permission,

Please
anything without my

I shall now put all the cut motions
moved to the Demands for Grants re
lating to the Ministry of Rural Deve-
lopment to vote together unless any
hon. Member desires that any of his
cut motions be put separately.

All the cut motions were put and
negatived.

MR. DEPUTY-SPEAKER: I shall
now put the Demand for Grant rela-
ting to the Ministry of Rural Develop-
ment to the vote. The question is;
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count and Capital Account shown
in the fourth column of (he Order

Paper be granted to the President

out of the Consolidated Fund of

India to complete the sums neces-

sary to defray the charges that will

come in course of payment during

the year ending the 31st day of

March, 1983, in respect of the heads

of demands entered in the second

column thereof against Demand No.

75 relating to the ‘Ministry of Rural

Development’.”

The Motion was adopted

MR. DEPUTY-SPEAKER: The De-

‘“That the respective sums not ex-mand for Grant relaiing to the Minis-
ceeding the amount on Revenue Ac-try of Rural Developrm2nt is passed.

Demand for Grant, 1982-83 in res-pect of the Ministry

lopment voted by Lok Sabha.

of Rural Deve-

—

Amount for Demand for Grant

No.of Name of Demand Amount of Demand for Grant :
Demand on account voted by the to be submitted to the vote
House on 16th March, 1982 of the House
e —— E— e
1 2 3 4
Revenue Capital | Revenue Capital
Rs. Rs. Rs. Rs.
MINISTRY OF RURAL DEVELOP-
MENT
75. Ministry of Rural Develop
ment " 75:03:823000 8920,000 375,19,11,000 41,00,0000
DEMANDSx FOR GRANTS, 1982-83 minutes indicating the serial rumbers

Ministry of Communications

MR. DEPUTY-SPEAKER: Now, the
House will take up the discussion and
voting on Demandg Nos, 14 to 18 rela-
ting to the Ministry of Comimunica
tions for which six hours have been
allotted.

Hon. Members present in the House
whose cut motions to the Demands for
Grants have been circulateq may, if
they desire to move their cut motions,
send slips to the Table within 15

of the cut motions they would like to
move.

A list showing the seria]l numbers of
cut motions to be moved he put on
the Notice Board shortly. In case
any Members finds any discrepancy
in the list, he may kindly bring it fo
the notice of the Officer at the Table
without delay.

Now we start the discussion.
Motion moved:

- —— —

11Not recorded.
tMoved with the

recommendation of the President.
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“That the respective sums nol ex-
ceeding thé amounts on Revenue
Account and Capital Account shown
in the fourth column of the Order
Paper be granted to the President
out of the Consolidated tund of

India to complete the  sumn necess-
ry to defray the charges that will
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come in course of payment during’
the year ending the 3ist day of
+ March, 1983, in respect of the heads
of demands entered in the second

column thereof against Demands
No. 14 to 18 relating to the ‘Ministry

of Communications’.”

Mohan.

¥*SHR1 ERA MOHAN (Coimbatore):
~ Hon. Mr. Deputy Speaker, Sir, on be-
half of my party, the Dravida Mun-
netra Kazhagam, 1 rise to say a few
words on the Demands for Grants of
the Ministry of Communications for
1982-83.

Sir, you know that a few days be-
fore the Central Budget, the P & T

No. of Name of Demand Amount of Demand for Grant  Amount of Demand for Grant
Demand on 2ccount voted by the House submitted to the vote of
on 16th March, 1982 the House
1 2 3 4
Revenue Capital Revenue Capital
Rs. Rs. Rs. Rs.
MINISTRY OF COMMUNICA-
TIONS
14. Ministry of Communica- .
tions ; 54,10,000  6,28,83,000 2,70,47,000  31,44,17,000>
15. Overseas Communications ,
Service 4166!54':000 1,50,00,000 23)32)693000 7,50,00,008»
16, Posts and Telegraphs-—
Working Expenses 1,81,73,93,000 998,69,64,000 -
17.  Posts and Telegraphs-—
Dividend to General
Revenues, Appropriation
to Reserve Funds and
Repayment of Loans
from General Revenues  59,48,12,000 252,40,62,000 -
18.  Capital Qutlay on Posts
and Telegraphs . 91,22,25,000 456,11,25,008
MR. DEUTY-SPEAKER: Shr; Era Department increased the {clephone

charges and some other postal rates.
In the Central Budget also the prices
ot inland letter, cover, and registra-
tion charges etc. were enhanced. The
revised M.O. commission came ixto.
effect from 1-3-1982. The new priceof’
inland: letter and cover was givemn
fect to from 1-4-1982. That too is was
done in the Post-office located inside
the Parliament House. After twa days:
the oldrates were restored. In the ab-
sence of clear instructions that the re-

*The original speech was Adelivered

in Tamil
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wvised rates for inland letter cover etc.
would be effective only after the
Finance Bill became a law, the Post-
Office inside the Parliament House
and naturaliy the Post-Offices through-
out the country collected the revised
rates for inland letter, cover etc. on
1-4-1982. It is impossible now to re-
fund the extra charges collected on
these days. This has happened be-
cause of the failure and negligence on
the part of officials concerned to inform
the Post-Offices that the revised rales
would be effective only after eracting
the Finance Bill. 1 request the hon.
Minister of Communications to look
into this and ensure that such a mis-
take on the part of officials does not
recur and that the officials should
be advised to be :nore careful in
future,

The price of postal cover has been
raised to 50 paise. Though this increase
cannot be justified on all fours, yet
. the increase in the price of inland’
letter from 25 paise to 35 1s unrea-
sonable because of the fact thai only
lower middle class people use the in-
land letters. They are no better than
those who use post-cards, - Hence 1

demand that the price of inlan.l leiter -

should be only 25 paise and not raised
to 35 paise.

1701 hrs.

[SHRI SOMNATH CHATTERJEE
in the Chair.)

Both inside the Parliament ani sut-
side in the Press many times com-
plaints of inordinate delay ave voiced
in the matter of delivery of postal ar-
ticles, telegrams etc. There might be
delays here and there. But, on the nole
I have no hesitation in declaring that
our employees in the P & T Depart-
ment are the best in the whole world.
This is borne out by my personal ex-
perience. My own elder brother is
working for many years in Montreal,
Canada. The letters which we write to
him reach Ottawa, Canada in four,
five days. From Ottawa it takes more
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than a month for the letter to reach
my brother in Montreal. Canada is an
advanced country; it is a very big
country too, but the population of
Canada is not even ‘equal to thai of
one State in our country. As conpar-
ed to this, catering to the postal needs
of 68 crores of people, our P&T em-
ployees are really doing a wonaerful
job. When we look at the circumstan-
ces in which they are working, ali of
them deserve commendation from this
House for their efficiency. We should
condone their lapses here and there
bearing in mind the constraints
under which they are workirg.

While they are so devoted to their
work, the employees in Postal Depart-
ment and in the Telephone Exchanges
have some genuine petty grievances,
the redressal of which does not involve
crores of rupees for the Sovernment.
They are there because of the com-
munication gap between the higher
echelons and those down b<iow. If
these petty grievences are redressed,
they will be imbued with further en-
thusiasm in their day to day acduous
work. I appeal to the hon. Minister to
bestow his personal attention in this
matter which will enable the employe-
es to give their best,

Sir, we have 596 lakh wvillages in
our country and we have only
1.24 lakh rural post offices. This means
that for every 4 villages there is one
post office. It is not that these villages
are contiguous: they are separated by
a few miles. This distance should be
reduced and there should he one post
office for every twg villages. Wher-
even it is not possible, then mobile
postal vansg should be introduced for
the villages which have no post-offices
at all. In towns we have mobile postal
vans in addilions to any number of
post-offices. Because of growing popu-
lation in towns we do require these
mobile postal vans. At the same time,
the communication needs of villagers
should be met by introducing mobile
postal vans wherever they are not
having post-office. There are not many
to advocate the cause of rural people,
who themselves also cannot ventilate
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their grievances. But even small prob-
lems of urban people are magnified in
the newspapers which attract the at-
tention of the Hon. Minister. In this
background, I demand that the hon.
Minister of Communications should
introduce mobile postal vans i tihe
villeges having no post offices and if
it is not possible to have one post
office for every two villazes.

I understand that in the rural post-
offices the Savings Bank Accounis are
properly. It is
not that in all the rural post offices
such a state of aitfairs exist. Tae poor
villagers, the artisans and ‘he school
teachers put their life's savings in
the SB Accounts. It happens that
either the accounts are not maintain-
ed properly or those officers in the
rural post offices just disapoear with
that money. To get back their savings
of Rs. 5,000 or Rs. 10,000 these hopless
people are to wait for years and years,
after endlessly corresponding with
P&T Department, In this process some
die also without getting their money.
1 request that such a state of helpless-
ness should not be allowed to continue
for any length of time. T'he Govern-
men{ should take immediate steps in
this regard.

Sir, for a big couniry like ours, the
number of 4.56 crore SB depositors is
so insignificant that it calls for an im-
mediate appraisal of the SB scheme.
More incentives should be given for
inviting more depositors. This should
be loocked into by the Government.

We have only 34,096 telegriph offi-
ces throughout thé country. I need
not stress that there should be more
telegraph offices particularly in view
of the size of our country and the
ever-growing population. Then only
the never-ending complaints of delay

;% in the despatch of telegrams can Dbe

ended once and for all. The fecling
that letters reach earlier than the
telegrams should be removed by aug-
menting the number of telegraph
offices. )

.this to show that
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Our employees in the telephone ex-
changes are to work in the midst of
primitive conditions, with old outdat-
ed machinery and the machinery in
continuous repair. The machinery is
not being replaced. The telephone ex-
chapnges are not heing medernised
The employees are doing their
best against such  odds, In these
circumstances, I really pity them when
the Telephone Exchange are much-
maligned organisations in our coun-
try. Here I would like to charge the
Ministry with the callousness in
spending only 50 per cent of the
approved amounis for telecomunica-
tion schemes. In 1980 for telecom-
munication  schemes the approved
amount was Rs. 403.31 crores and in
this year the actuals were just
Rs, 268.28 crores The required
amount has been approved and there
are schemes to be implmented for
betler performance Yet only 50 per

cent of approved amount is spent
How can there be progress in the
Telecommunication sector? There

cannot be any better example ihan
there is criminal
negligence on the part of officiais in
this regard. I would like to know what
action the Government would take
against such officials who could not get
the approved schemes implemen:ec
within that year. This negligence has
results in having still, even after 35
years of our Independence 1328 man-
ual exchanges in the country. When
are we going fo convert them all into
automatic exchanges? we cannot
make progress with such a large num-
ber of manual exchanges in the coun-
try. When so much js {o be done, how
can we appreciate that only 50 per
cent of the approved expenditure has
spent In 1980? This needs to be
looked into by the Hon. Minister.

Throughout the country we have
only 2785,096 telephone connextions.
We have not even reached the target
of one crore telephone connections for
a population of 68 crores of people.
After paying Rs. 1000 as deposits
lakhs and lakhs of people are in the
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waiting list for years and years.
After depositing Rs 8000/- .under the
OWN YOUR TELEPHONE scheme,
the applicants are waiting for 2 to 4
years. The big businessmen  whose
whole job is done on the telephone
are not able to get telephones for
years together. Under the oYT
scheme, if someone pays Rs. 8000
within 24 hours on priority he should
get the telephone; instead he is
waiting for 4 years, The excuse
given is that in Bangalore the tele-
phone instruments are being made to
the optiinum capacity, but the cables
are not there. At least as a tempo—
rary measure, we should not hesitale
to import telephone equipment from
abroad to meet the pressing needs of
the country, Japan has made remark-
able progress in  this. They are
making very fine telephone instru-
ments in Japan. We can get either
from Japan or from other countries
at least for the time being so that we

meet the minimum basic needs,
L ]

In many places we have micro-wave
towers under the jurisdiction of P & T
Department. The P & T Engineers
have told me that with the help of
these micro-wave  towers it will be
possible to have telecast of television
programme even from a long dis-
tance, For example, we have a mic-
ro-wave tower in  Coimbatore. If 3
small cell is established, then Coimb-
a tore can have the telecst of ielevi-
sion programmes from Madras, Seve-
ral lakhs of people would be able to
enjory the  television  programmes
with such an arrangement. I request
the hon. Minister {o look into this and
do the meedful.

Before I conclude, I would refer fo
two or three important points. We
are celebrating the Mahakavi Subra-
mania Bharati Centenary this year, I
request that the P & T Department
should issue a commemoration stamp
honouring this great poet-patriot of
Tamil Nadu. Similarly, Acharya
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Kripalani, the gratest living example
of Gandhian ideals, has passed away
recently. He was filling the void
between the Father of the Nation and
the present generation, His memory
should pe honoured by a special stamp
to be issued this year itself. In Anna
Nagar, Madras, the capital of Tamil
Nadu, the Department has purchased
a plot for a telephone exchange. The
hon. Minister of Communications,
Shri C. M. Stephen has assured my
hon. friend Dr, Kalanidhi that steps
would be taken for the construction
of Telephone Exchange here. Yet, no
preliminary sleps have been taken in
this matter. I request the hon Minis-
ter of Communications to do the need-
ful in this matter,

SHRI CHATURBHUJ (Jhalawar): I
beg to move:

“That the Demand Under the
‘Ministry of Communications’ be re-
duced by Rs. 100.”

(Need to  streamline the postal,

telegram and telephone services in
the country.) (6) :

“That the Demand Under the Heal
‘Ministry of Communications’ be re-

-duced’ by Rs. 100.”

(Need to ensure daily delivery of
the mail and telegrams in every
village in the country.) (7)

“That the Demand Under the Head
Communications’ be re-

duced by Rs. 100.”

[Need to open at least one tele-
phone exchange within 5 radius
of 7-Kms. of every village Pan-
chayat centre to the country.] (8)

“That the demand under the
Head ‘Ministry of Commuhnications’
be reduced by Rs. 100.”

[Need to provide automatic
telephone exchange in every dil—
trict of the country and to connéct’
all the big cities by direct dlal-

~ ling system.] (9)

-
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“That the demand under the Head
‘Ministry of Communications’ be
reduced by Rs, 100.”

[Need to charge not more than
Rs. 200 per year as rental for a
telephone connection and Rs.. 500

as cost.) (10)

“That the demand under the
Head ‘Ministry of Communications’
be reduced by Rs. 100"

[Need to construct building for
housing post and telegraph cflices
and telephone exchanges in every
sub-division.) (11)

“That the demand under the Head
‘Ministry of Communications’ be re-
duced by Rs. 100"

[Need toconnect all district head
quarters in the country with S .T.D.
system.) (12)

‘“That the demand under the
Head ‘Ministry of Communications’
be reduced by Rs. 1007,

[Need to provide direct tele-
phone link petween  distriet head-
quarters and State capials.) (13)

“That the demand under the
Head ‘Ministry of Communications’
be reduced by Rs. 100.”,

[Need to link all town of Jhala-
war district with  direct telephone
line.) (14)

“That the Demand wunder the
I_-Iead ‘Ministry of Communications’
by reduced by Rs, 100"

[Need to connect Manchar
Thana, Akrera, Pidawan, Dug,
Sunel 1, Agdhar, Bhawani Mandi
and Patan Khampur with district

headquarters by S.T.D.) (15)

“That the Demand under the
Head ‘Ministry of Communications’
be reduced by Ks.. 100.

[Need to connect all blacks with
district  headquarter by direct

telephone line.] 186)

BR‘ VASANT KMAR PANDIT
(Rajgarh): I beg to move:
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« “That the Demand under the
Head ‘Ministry of (Communications”
be reduced to Rs. 1.”
[Failure to transfer the tele-
phones to the heirs of deceased
subscribers who were office bearers
of certain organisations and the
telephones were sanctioned to
them some 30 to 40 years back.]
(32)
“That the demand under the
Head ‘Misistry of Communications’
be reduced to Re. 1.”

[Failure to streamline the
working of telephone exchanges
to bring more efficiency and re-

move hardships faced by sub-
scribers.| (33)

“That the Demand under the

head ‘Ministry of Communications’ be

have reduced by Rs. 100.”

(Need to check maipractice by
linesmen who misuse telephones
for S.T.D. calls and help business-
men at the cost of innocent sub-
scribers,] (34)

“That the Demand under the
Head ‘Ministry of Communications’
be reduced by Rs. 100.”

[Need to appoint M.B.A. quali-
fied administratiors in zones in-

stead of technical engineers,]
(35)
“That the Demand under the

Head ‘Ministry of Communications’

be reduoe@ by Rs. 100.”

[Need to improve the sys‘em of
sending bills so as to avoid over-
charging.] (36)

“That the Demand under the
Head ‘Minisiry of Communications’
be reduced by Rs, 100,

[Need to give telephone commec-
tions to the sons or dependents of

ifreedom  fighters on priority
basis.] (37)
“That the Demand under the

Head ‘Ministry of Communications*
be reduced by FRs. 100.”
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Head ‘Ministry of
be reduced by Rs. 100.”

Dr. Vasant Kumar Pandit.)

[Need to sanction telephone in
the category O.Y.T, which have
been held up due to Asian Games

in Delhj inspite ot the fact that
persons have deposited the pres-
cribed charges months back) (38)

“That the Demand under the
Head ‘Ministry of Communications’
be reduced by Rs. 100

[Need to connect Saranpur gnd
Biaora (Exchanges  with Bhopal
in Madhya Pradesh). (39)

“That the Demand under the

Communications’

[Need to set up a telephone fac-
tory at Narsinghgarh to solve the
unemployment problem in the
backward district of Rajgarh in
Madhya Pradesh.] (40)

“That the Demand under the
Head ‘Ministry of Communications’
be reduced by Rs. 100.”

[Need to ensure daily and timely
delivery of mail and telegrams in
every village of the country.) (41)

“That the Demand under the
head ‘Ministry of Communications’
be reduced by Rs, 100.”

[Need to open at least one tele-
phone exchange of a P.C.O. with-
in a radius of 10 Kms, of every
village Panchayat cemf#re in the
backward districts of Rajgarh,
Guna and Vidisha in Madhya
Pradesh.] (42)

“That the Demand under the
Head ‘Ministry of Communications’
be reduced by Rs. 100.”

[Necd to provide automatic teie-
phone exchanges in every district
and town of the country and f{fo
connect all the big cities by direct
dialling system.] (43)

“That the Demand  under the
head ‘Ministry of Communications’
be reduced by Rs. 100.”
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(Need to construct buildings for
housing post and telegrah offices
and telephone exchanges in every
sub divisional town in Madhya
Pradesh.] (44)

“That the Demand under ihe
Head ‘Ministry of Communications’
be reduced by Rs. 100.”

[Need to connect all cistrict
headuarters in the country with
S.T D. system.] (45)

“That the Demand under the
Head ‘Ministry of Communications’
be reduced by Rs, 100.”

[Need to provide direct {ele-
phone link between sub-divisional
headuarters and State Capital in
Madhya Pradesh.] (46)

“That the Demand under the
Head Ministry of Communications’
be reduced by Rs, 100.”

[Need to connect all blocks with
district headuarters by direct tele-
phone lines in Madhya Pradesh.]
(47)

“That the Demand under the
Head ‘Capital Outlay on Posts and
Telegraphs' be reduced by Rs, 109.”

[Need to reduce the rostal
charges on parcels containing
books consigned to rural areas.]
(48)

“That the Demand under the
kead ‘Capital Outlay on Posts and
Telegraphs’ be reduced by Rs. 100"

[Need to reduce the postal char-
ges for inland letters] (49)-

#“That the Demand under the
Head ‘Capital Outlay on Posts and
T'elegraphs’ be reduced by Rs. 100”

(Need t{o provide more staff for
Improving  efficiency in I’. & T.
Department.) (50)

“That the Demand under the
Head ‘Capital Qutlay on Posts and
telegraphs’ be reduced by Rs. 100.”
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{Need for opening P.C.Os. al
Todi and Pipalhelya in Diaora
Tehsil Rajgarh district of Madhya
Pradesh.] (51)

“That the Demand under the
‘Capital Outlay on Posts and Tele
graphs’ be reduced by Rs. 100.”

[Need to open a new P.C.O. at
mau Pnadana Sarangpur block of
Rajgarh (Biaora) distriect in
Madhya Pradesh.] (52)

“That the Demand under the Head
‘Capital Outlay on Posts and Tele-
graphs’ be reduced by Rs. 100.”

[Need for building houses on its
own land by the P and T Depart-
ment in Madhya Pradesh.] (53)

“That the Demand under the
Head ‘Capital Outlay on Posts and
Telegraphs’ be reduced by
Rs. 100"

[Need to open a new P.C.O. at
Udankhedi in Sarangpur block
under Rajgarh (Biaora) district of
Madhya Pradesh.] (54)

| “That the Demand under the
Head ‘Capital Optlay on Posts and
Telegraphs, be reduced by Rs 100.”

Inordinate delay in giving new
telephone  connections to appli-
cants who have paid OY.T. char-
ges in foreign exchange.] (55)

“That the Demand under the
Head ‘Capital Outlay gn Postg ard
Telegraphs, be reduced by Rs. 100.”

[Need to review the policy of
issuing special or commemorative
stamps.]  (56)

“That the Demand under the
Head ‘Capital Qutlay gn Posts ond
Telegraphs’ be reduced by
Rs. 100"
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[Need to, streamline the gar-
rangements for faster collection of
letters and postal articlegs in wvil~
lages, particularly in backward

areag of Madhya Pradesh.] (57)

“That the Demand under the
Head ‘Capital Qutlay on Postg and
Telegraphs’ be
Rs. 100

reduced by

[Need to replace old and out-
dated instruments and boards of
telephone exchanges particularly
in Madhyg Pradesh.] (58)

“That the Demand under the
Head ‘Capital Outlay on Post; and
Telegraphs’ be reduced by Rs. 100.”

[Need to develop electronic
mechanism for every telephone to
register effective calls made on

it.] (59

“That the Demand under the
Head ‘Capital Outlay on Postg and
Telegraphs’  be  reduced by

Rs. 100,

\the growing
‘calls, wrong

[Need to check
number of wrong
numbers and sudden snapping of
calls.] (60)

“That the Demand under the

Head ‘Capital Outlay on Posts and
Telegraphs’ be reduced by Rs. 100.”

[Need to improve the gystem
for ‘Ordinary’ Trunk calls and
‘Urgent’ Trunk Calls] (61)
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PROF. AJIT KUMAR MEHTA (Sa-
mastipur) I beg to move :

“That the Demand under the
Head ‘Ministry of Commuyn:cat.ons
be reduced by Rs. 100.*

[Need to increase the efliciency
to reduce wrong calls.] (62)

«That the Demand under the

Head ‘Ministry of Communications’

be reduced by Rs. 100.”

[Need to increase efficiency of
S.T.D. system.] (63)

“That the Demand under the
Head ‘Ministry of Communications’
be reduced by Rs. 100."”

[Need to increase efficiency of
established in wvillages.] (64)

“That the Demand under the
Head ‘Ministry of Communications’

. be reduced by Rs. 100.”

[Need to evolve a system of
tallying the subscriber’s record
with S.TD. meter reading every
month.]  (65)

“That the Demand under the
Head ‘Ministry of Communicat.ons’
be reduced by Rs. 100.”

[Need to streamline the postal,
{elegraph, telephone and micro-
wave services in the country.]
(66)

“That the Demand under the
Head ‘Ministry of Communicat.ons’
be reduced by Rs. 100.”

[Need to, create more promo-

tional avenues in the telephone,

telegraph and microwave services.
(87)
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“That the Demand wunder the
Head ‘Ministry of Communications’
pbe reduced by Rs. 100.

[Need to construct staff quar-
ters on its own land by the P&T
Department at Samastipur dis-
trict in Bihar.] (68)

“That the Demand under the
Head ‘Ministry of Communications’
be reduced by Rs. 100.'

[Need to connect all block

headquarters with the respective

district headquarters by direct
telephone lines.] (69)

“That the Demand under the
Head ‘Ministry of Communications’
be reduced by Rs. 100/

[Need to connect all district
headquarters with State Capitals
by direct telephone lines.] (70)

“That the Demand under the
Head ‘Ministry of Communications’
be reduced by Rs. 100."

[Need to increase the salary and
allowances of Branch Post Mas-
ters and peons to bring them at
par with others doing gimilar
jobs.] (7D

“That the Demand under the
Head ‘Ministry of Communications’
be reduced by Rs. 100.”

[Need to revamp functioning of
telephone Department.] (72)

“That the Demand under the
Head ‘Ministry of Communicatinns
be reduced by Rs. 100.”

[Need to check malpractice; by
linemen who misuse -felephones
for S.T.D. calls in order to help
businessmen at the cost of inno-
cent subscribers.] (73)

“That the Demand under the Head

‘Ministry of Communications’ be
reduced by Rs. 100.
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the telephones

[Need to equip
detect the mis-

with appliances to
use of S.T.D.) (74).

“That the Demand under the Head
“‘Ministry of Communications’ be

reduced by Rs. 100.”

[Need to enolve a better system
of billing to avoid over charging.]

(75).

“That the Demand under th2 Head
‘Ministry of Communications' be

reduced by Rs, 109.”

[Need to fransfer the telephones
io the heirs of deceased subscri-
bers.) (76).

“That fthe Demand under the Head
‘Ministry of Communicativns’ be
reduced by Rs, 100.”

[Need to sanction telephone con-
nections in the O.Y.T. category in
Delhi which have been held up
due to Asian Games.) (77).

“That the Demand under the Head
‘Ministry of Communicaticns’ be
reduced by Rs. 100."

Need to bring the E.D.D.A -cum-
E.D.M C. employees at par with
the other posfal employeas doing
similar jobs) (78).

“That the Demand under the Ilead
‘Ministry of Communications’ be
recluced by Rs, 100.”

[Need to check malpracticas in
appointment of Branch Post Mas-
ters and Peons.) (79).

“That the Demand under the Head
‘Ministry of Communications’ be
reduced by Rs. Rs. 100.”

[Need to link patori P.C.O. dire-
city with Samstipur hetd-quar-
ters inStead of Iajipur (District
vaishali) (80).

“That the Demand under ithe Head
‘Ministry of Communications’ be
rxhiced by Rs, 100.”

[Need to ensure quick. delivery
of mail and telegrams daily in the
villages of the country.) (81).
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“That the Demand under the Head
‘Ministry of Communications’ be

reduced by Rs, 100.”

[Need to set up telephones ex-
changes at distance of not more
than 7 Kms. from village Pancha-
yvat headquarters.) (82).

“That the Demand under the Head
‘Ministry of Communications’ be

reduced by Rs, 100.”

[Need to link every district with
8.T.D. and automatic telephone
exchange.] (83).

“That the Demand under the Hcad
‘Ministry of Communications’ be
reduced by Rs, 100.”

construct  separate
buildings for the post and tele-
graph offices and for telephone
exchange in every sub-divisional
headquarter.) (84).

“That the Demand under the Fiead
‘Ministry of Communications’ be
reduced by Rs. 100.”

[Need to construct hoses for the
employees of the Post and Tele-
graph Department on the land be-
longling to the Department ) (85).

[Need to

“That the Demand under the Head
Capital Outlay on Posts and Tele-
graphs' be reduced by Rs. 100.”

[Need to withdraw the punitive

action taken against the workers

for participating in all India Strike
on 19th January, 1982.) (86).

SHRI VIJAY KUMAR YADAV: (Na-
lands): 1 beg to move:

“That the Demand under the Head
‘Ministry of Communications’ be
reduced by Rs. 100.”

[Need to provide summer ame-
nities such as fans and room coo-
lers to the staff in the DGP&T

Office.] (100).

“That the Demand under the Head
‘Ministry of Communications’ be
reduced by Rs, 100."

)
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[Neegq {6 provide cold weather
amenities such as heaters to the
staff in the D.G.P.&T. (Office.)
(101).

“That the Demand under the Head
‘Ministry of Communications’ be
reduced by Rs. 100.”

[Need to supply adequate drink-

ing water to the emplovees of

D.G.P&T. during summer seasons.]
(102).

“That the Demand under the Head
‘Ministry of Communications’ be
reduced by Rs. 100.”

[Need to replace obsolete and
unworXable type-writers in D.G.
P&T. which adversely affects the
efficiency of the employees] (103).

PROF.AJIT KUMAR MEHTA: I beg
to move:

#“That the Demand under the
Head ‘Ministry of Communications’
be reduced by Rs 100.”

[Need to apply the principle
that transfers will mean change
of station and not of sections at
the same station in P&T Depart-
ment.) (93).

SHRI VIJAY KUMAR YADAV: I
beg to move:

“That the Demand under the Head
‘Ministry of Communications’ be
reduced by Rs. 100.”

[Need to replace obsolete furni-
ture in the DGP&T.] (104).

“That the Demand under the Head
‘Ministry of <Communications’ be
réduced by Rs. 100.”

[Need to repair the lifts in the
DGP&T.] (105).

“That the Demand under the Fead
‘Miftistry of <Communicalions’ be
reduced by Rs, 100.”

[Need to implement the Govern-
ment orders in regard to the 40
Point Roster for promotion on re-
gular basis in clerical cadre.] (106).
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“That the Demand under the Head
‘Ministry of Communications’ be
reduced by Rs. 100.”

[Need to prepare a list of pro-
motees to the clerical cadre in the
regular promotions according to
the 40 Point Roster as prescribed
by the Government.] (107).

“That the Demand under the Head
‘Ministry of Communications’ be
reduced by Rs. 100.”

[Need to review the sanctioned
Permanent strength of thestaff be-
longing to CSSS/CSCS cadres.)
(108).

“That the Demand under the Head
‘Ministry of Communicalions' be
reduced by Rs, 100.”

[Need to confirm temporary em-
ployees belonging to CSCS,CSSS/
CS8S cadres.] (109).

“That the Demand under the Head
'‘Ministry of Communications’ be
reduced by Rs. 100.”

[Need to issue the seniority lists
of the employees belonging to
CSCS/CSSS/CSS cadres.] (110).

*That the Demand under the Head
‘Ministry of Communications’ be
reduced by Rs. 100.”

[Need to promote the CSCS staff
who are due and eligible for pro-
motion to next higher grade.)
(111).

“That the Demand under the Head
‘Ministry of Communications’ be
reduced by Rs, 100.”

[Need to publish the seniority
list of the junior Draftsmen in
DGP&T.] (112).

“That the Demand under the Head
‘Ministry of Communications’ be
reduced by Rs. 100.”

[Need to give selection grade to
Junior Draftsmen working in the
DGP&T.) (113).

“Tha? the Demand under the Head |
‘Ministry of Communications’ be
reduced by Rs, 100.”
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[Need to hold regular meetings
with the representatives of staff to

solve fheir genuine grievances.j .

(114).

“That the Demand under the Head
‘Ministry of Communicatioas’ be
reduced by Rs. 100.”

[Need to hold Office Council

(JCM) meetings in the DGP&T on
regular basis.] (115).

“That the Demand under the Head
‘Ministry of Communications’ be
reduced by Rs. 100.”

[Need to provide suitable accom-
modation to Office Council (JCM
Stafl Side) in the DGP&T.] (116).

“That the Demand under the Fead
‘Ministry of Communications’ be
reduced by Rs. 100.”

[Need to avoid delay in the pro-

motion ot the staff of CSCS/C:SS/
CSSS cadres.] (117).

“That the Demand under the Head

‘Ministry of Communications’ be
reduced by Rs. 100.”

[Need to void delay in the pro-
fidential report of the staff within
a reasonable period of DGP&T.]
(118).

“That Lhe_ Demand under the Head
‘Ministry of Communications’ be
reduced by Rs, 100.”

[Need to promote majdoors work-
Ing in TRC who are eligible for
the post of wiremen/LDC in
DGP&T.] (119).

“That the Demand under the Head

‘Ministry of Communications' be?

reduced by Rs., 100.”

[Need to regularise gd hoc class-

IV employees of the DGP&T who
have put in more than 480 daves
service on daily wages.] (120).

“That the Demand under the Head
‘Ministry of Communications’ be
reduced by Rs. 100.”

[Need: to promote/regularise,
educationally qualified = class-IV

648 L.S.—18,
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employees against 5 per ceni guouta
reserved for them in the grade of
LDC in the DGP&T.] (121).

“That the Demand under the Head
‘Ministry of Communications’ be
reduced by Rs: 100.”

[Need to revert Accountants
and Atcount Officers belonging to
Postal and Telecom, Account Ser-
vices to subordinate offices and fill
up resultant vacancies by trained
CSCS/CSS stgff in the 1)GP&T.]
(122).

“That the Demand under the Head
‘Ministry of Communications® be
reduced by Rs. 100.”

[Need to stop induction of Tele-
com Accountg Clerks in DGP&T
where only LDCs of CSCS cadre
can be appointed.] (123).

“That the Demand under the Yead
‘Ministry of Communications’ be
reduced by Rs. 100."”

|Need to pay wages to the can-
teen staff in time in Deparimental
canteens.] (124).

“That the Demand under the Head
‘Ministry of Communications’ be
reduced by Rs. 100.”

{Need to make purchases from
Super Bazar/Fair Price shops for
the departmental canteens in
DGP&T.] {125).

SHRI R. L. P. VERMA (Xodarma):

| beg to move:

“That the Demands under tne
Head ‘Ministry of Communications®
be reduced by Rs. 100.”

[Need to transfer the telephones
to the heirs of deceased subscribers
who had telephones in the name of
certain organisations.] (128).

“That the Demands under the
Head ‘Ministry of Communications’
be reduced by Rs. 100.”

TNeed fo set up more telephone
exchanges in South Delhi to meet
the demand for more connections.]
(129).

""That the Demand under the Head
‘Ministry of Communications’ be
reduced by Rs. 100.” gt ioap.
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[Need to remove the restriction
on new connections at the telephoue
exchanges at Shakti Nagar and
Sahadra in Delhi and sanction of
more telephone connection in these
areas;] (130).

“T'iat The Demand under the Head
‘Ministry of Communications’ be
reduced by Rs. 100.”

[Undue delay in maturing ot
ordinary trunk calls in Delhi]
(131).

*“That the Demand undor tue Head
‘Ministry of Communications’ be
reduced by Rs. 100.”

[Need to check  malpractices
being indulged in by linemen In
getting S.T.D. calls for business-
men on the telephone numbers of
other subscribers.] (132).

“That the Demand under the Head'
‘Ministry of <Communications’ be
veduced by Rs. 100.”

[Need to check over-chkarging in
telephone bills to relieve the sub-
seribrs from undue hardship.]
(133).

“That the Demand under the
Head ‘Ministry of Communicaticns’
be reduced by Rs. 100.”

[Need to reorganise Posts and
Telegraphs Department to bring
efficiency its his work.] (146).

“That the Demand wunder the
Head ‘Ministry of Communications’
be' reduced by Rs. 100.”

[Need to check malpractices of
arranging free trunk calls for
businessmen by the employees
:;on;l;in, in- telephone exchanges.]
(14

“That ‘the Demand. under the
Head ‘Ministry of Communications’
be reduced by Rs. 100
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[Need to Demial aof pay-scales
and other facilities to the em-
ployees of branch pest offices by
treating them as part-time em-
ployees.]  (148)

“That the Demand - under t;he
Head ‘Ministry of Commumcations’
be reduced by Rs. 100.”

A\

[Need to enhance the pay-scales
of FLD.As and ED.MCs.] (149)

“That the Demand und;r ithe
Head ‘Ministry of Communications’
be reduced by Rs. 100.” .

[Need o provide telephome ex-
changes and P.C.Os. in hilly and
olher backward areas particularly
in Chhotanagpur.] (150)

“That the Demand under the’
Head ‘Ministry of Communications’
be reduced by Rs. 100.”

(Need to arrange for Male vans
for regular delivery of dak in
Raj Dhanwar (Giridih Bihar).]
(151) \ .
“That the Demand under the

Head ‘Ministry of Communications’
be reduced by Rs. 100.”

[Need to extend telecommuni-
cation facilities extensively In
rural areas.] (152)

“That the Demand under the
Head ‘Ministry of Communications’
be reduced by Rs. 100.”

[Need to open post offices in
villages with Gram Panchayats
having population of two thou-
sand five hundred.] (153)

“That the Demand under the
Head ‘Ministry of Communications’
be reduced by Rs. 100.”

[Need to open branch post offi-
ces at Karihari Hirodih Chikna-
dih in Giridih district and Araiya
Katiye and Chopnadih (Markacho
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block) in Hazaribagh dlstrict.]
(154)

“That the Demand under the

Head ‘Ministry of Communications’

be reduced by Rs. 100."

[Need to 'set up telephone -ex-

' changes in Jammu and Bagodar

block headquarters of Giridih dis-
trict.] (155)

SHRI T. R 'SHAMANNA (Banga-
lore South) : I beg to move :

“That the demand under the

Head Ministry of Communications

be reduced by Rs. 100.”

[Need to give an appointment
to a son/daughter of retired P&T
employees], (134)

“That the demand under the
Head Ministry of Commuu:cations
be reduced by Rs. 100.”

[Need to increase the efficiency
of Posts and Telegraphs Depart-
ment]. (135)

“That the demand under thke
Head Ministry of Communications
be reduced by Rs. 100.”

[Need to prepare correct tele-
phone bills]. (136)

“That the demand under the
Head Ministry of Communications
be reduced by Rs. 100.”

[Need to take drastic action in-
regard to the chronic sickness of
telephones]. (137)

“That the demand under the
Head Ministry of Communications
ba reduced ‘by . Rs. 100.”

[Need to improve the working
of STD system]. (138)
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“That the demand under the
Head Ministry of Communications
be reduced by Rs. 1 f? &

".That the demand under ‘the
Head Ministry of Communicalions
be reduced by Rs. 100.”

[Need for making gquick .allot-
ment of new telephone connec-
tions to applicants who are on
waiting lists for a long time, par
ticularly in cities like Bombay].
(139)

“That the demand wunder the
Head Ministry of Communications
be reduced by Rs. 100.”

“That the Demand under the
Head Ministry of Communications
be reduced by Rs. 100.”

[Need to tone up the working
of eommunicationg Department
(P & T)]. (140)

“That the Demand under the
Head Ministry of Communicalions
be reduced by Rs. 100.”

[Inordinate delay in the deliv-
ery of postal letters and tele-
grams], (141)

“That the Demand under the
Head Ministry of Commamications
be reduced by Rs. 100.”

[Need to take action against
postmen who delay the delivery
or postal articles and these who
throw away the postal articles]
(142)

“That the Demand under the
Head Ministry of Communications
be reduced by Rs. 100.”

e e — e -

“That the Demand under the
Head Ministry of Communicalions
be reduced by Rs. 100.”

[Need tp provide better premis-
eg for Posts and ' Telegraphs offi-
ces]. (143)
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“That the Demand under the
Head Ministry of Communications
be: reduced by Rs. 100.”

[Need to open post cffices in
the new extensions of Bangalore
city]l. (144)

“That the Demand under the
Head Ministry of Communications
be reduced by Rs. 100.”

[Need to check "~ malpractices
slowly creeping into Posial and
Telephone Departments]. (145)

SHRI K. LAKKAPPA (Tumkur):
Mr. Chairman, I rise to support the
Demands presented before this House.
When I refer to the telecommunica-~
tion system and its working in this
country, it should not be taken as a
criticism againsts its functioning be-
cause there is no party or partisan
attitude, so far as its functioning in
our country is concerned. The appo-
sition should not exploit the situation,

on the basis of some shortcomings of.

the telecommunication. Taking irto
consideration the vastness of the
country and the great leeway to be
made up, it has improved by leaps
and bounds in this country. The tele-
phone system is not a status symbol,
it symbolises the progress and de-
velopment of the nation. On this
basis, I would like fo say a few
words regarding the telecommunica-
tion system of this country.

I would say that our system is
lagging behind, compared to other
countries. I would not say that it is
more than 100 years, but it is at ieast
two decades behind them. We ar2
huaviny the same system, which we
had in the ‘sixties’ and ‘seventies’
This is the third time that [ am parti-
cipating in the discussion on the
Demands’ of this:Ministry and making
this cump'aint.
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There “is no doubt it that we have
done excellent work. There ig im-
provement in technology and the ex-
pansion which telecommunication has
made is tremendous. The question
which we have to discuss is whether
the expansion and sophistication are
sufficient. It is because my friend,
Mr. Stephen, is one of the able and
very good personalities in this coun-
try and he is holding a very responsi-
ble position today and the administra-
tion is at his comand. So, I would
like to know why the administration
of the telecommunication system is
subjected to much criticism not only
from outside, but also inside.

Sir, taking into consideration
various reports of the tele-cominuni
cation improvement, let us discuss
this Sarin Committee Report, which
is a technical report. A voluminou$
report has been prepared and present.
ed.. The substance of this report and
other reports reveals that many of
the systems have to be changed and
expansion has to be made and the
engineering skill and th technology
and the latest sophistication shoulg be
applied. Mr. Sarin suggested wvarious
short-term and long-term measures
and all these things have to be impgle-
mented by the Communications Mini-
stry. It is very ambitious that our
country should be developing be leaps
and bounds, but the telephones that
we use in comparison to the other
countries shows that our country is
the seventh among the developing
countries, but we have got only 4 tele-
phones out of 1000 population so far
as using the telephone system js con-
cerned,

Here, I like fo quote certain figures
for the information of the hon. Minis.
ter {o show where we stang regard-
ing this telephone system and how we
are lagging behind. This is from the
information given in Lok Sabha.

The six phones per 1000 has been
envisaged in our Sixth Plan, Compa-
vative figures for 1980 show that In-
lia lags behind seven developing
nountries: Algeria has 22 per thous
sand; Brazil 51 per 1000; Iran 22 per
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1000; Mexico 64 per 1000; Ghana 6
per 1000; Sri Lanka about § per 1000
and Kenya I has 11 per 1000. Bangla-
Jdesh has less than 2 per 1000 and
Pakistan 3 per 1000.

Among the developed countries the
highest are America with 791 per
1000; Sweden 771 per 1000 and Canada
654 per 1000. The global figure is 164
telephones per 1000 population.

Among the developing countries,
our country is a strong country, it is
a big nation, we have got population,
we™ have got resources, we have got
manpower and we have got plenty of
resources to meet the entire situation
and our leader is emerging as one ol
the world leaders and we have to
have a good communication
system because further development

in respect of economy etc. is very ne- .

cessary. Therefore, the administration
of tele-communication system bas to
be over-hauled and it has to be recen-
structed. Unless this is overhauled
and reconstructed, the administration
will be on the brink of collapse so
far as the telephone system is cons
cerned. Therefore, I woulg like to re-
quest the hon. Minister, Mr. Stephen,
to tike the suggestions and the report
submitted by Sarin Commitiee for
utilising our existing caparcity of
manufacturing telephoneg and  im-
proving the quality of telephones and
the equipment sysfem., Whatever ma-
terial is required for using such equip-
ment throughout the country has to
be processed, That has not been done.
We have to go for the electronic sys-
tem. The cross-bar systém has been
outmoded and it has noy been
functioning well in  this country
for various rasons. We have
got space - technology, statellite
and micro-wave technology, what
is the type of operation and aiminis-
tration to-day? Adminisetration is
producing some quality of cables,
materials, may in. I.T.I. Bangalore,
may be at Faridabad or Rai Bareilly.
On the basis ofthe Technical Report
we have to expand, That Report s
available jn the Ministry. It i{s not
that we have not expanded. Expand-
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ed, we have. 400 exchanges have been
expanded ‘during this Plan. Money
allocated for expansion, technology
and modernisation is Rs. 54 crores in
this Plan. I do’‘not think this allot~
ment for modernisation, expansion -
and for equipment is sufficient fo
meet the entire situation, 'Two lakh
telephoneg have to be given to the
public.

There is 5 commuication gap to-day.
It js about the economic activities.
Tele-communication system through-
out {he country has to be spread and
a net work has to be organised. Why
we have not been  able to get what
ought to be in the functioning of the
telephone gystem? The responsibility
for this has not been fixed. Tele-
phone gystem in Bombay, Hyderbad,
Bangalore, and other cities has not
been up to the mark. Tele-communi-
cation has not been functioning very
satisfactorily, But no responsibility
has been fixed. The reporters have
been reporting about the tele-commu-
nicalion gsystem and about the cpera-
tion system. The people who man it
have not peen properly manned. I do
not know whg are the organisers, who
are manning, So far a5 telephone
system is concverned, it is hringing a
bad name {o our Government, There
fore, the bureaucracy has to be revam-
ped. The laws have to be enacted,
The defective system has to be sét
right and snags have to be removed.
We see telephone system everywhere
is collapsing, Out of ten calls some-
timeg three, sometimes six calls go to
the wrong number. It is not only in
Delhi put everywhere.

Shri Stephen has {aken many steps.
He has done an excellent work so far
as expansion and other things gre
concerned, He has done immensely
well. But in the administration the
Heads of the Department who are con-
trolling the  communication system,
may be facing sabotages. I may be

‘in the Department of Telephones or in

the Corporations because we are run-
ning Corporations also, We . are
having public gector communication
system, manufacturmg units in various
parts of our country. What is the
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reaso, thai things of proper quality
are mot coming? Machinery of re-
quisite quality has not.been installed.
I quite agree that we cannot compare
our country with the most madern
counitries. But our country is in DO
way inferior toany other country. In
Asia the Third Wolrd is emerging
under our . leadership and India is
emerging as one of the piggest modermn
countries. Our achievements in
Science and technology have heen
appreciated. We are not in-
ferior to anyone in any way so far
as .science and technology is concerned
and scienfific research is concerned.
Many countries are copying our
sciece and technology.

Telephone Department is 3 small
Department so far as its administra-
tion ig concerned. Why have -we not
been gble to a project proper image so
far as its functioning, its administra-
tion is concerned? It is very cishear-
tening to note that the telephone sys-
tem is not only mounting up but the
entire telephone communication sys-
tem is.in @ mess because of the bureau-
cracy which is mot functioning proper-
ly. Before we go to the sophisticated
method of operation or g3 change or
improvement in the telephone gystem,
is made by importing machineries or
introducing space tfechnology or mic-
row-wave gystem from any other
country, say German or Italy, the
existing system should pe overhauled.
We are gpending a huge amount on
telephone fgctories and manufacturing
units, The amount ig gpread over on
the expansion scheme and an invest-
ment of Res. 400 to Rs. 500 crores has
already been made. On the adminis-
tration gide also, we are spending a
huge amount of money. Today we
are paying taxes. People are very
happy to pay taxes provided the sys-
tem, the telephone gystem is function-
ing properly. If it is not functioning,
naturally we are subject to criticism,
Therefore, the overall situation is to-
be taken jnto consideration before -we
go in for sophisticated system. The
question ig whelher the existing gys-
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tem can be improved and if so in what -
area, say manpower planning. Right
from technica) staff to the highest
operating centre, tht system hasg rusted
for a long time. Those officials who
are manning the system are rusted.
If I may say so, even in the pending
connections today in the country,
which may be of the order of one lakh
or 2 lakhs a Member of Parliament is
not given 5 line in Bangalore Tele-
phones. I am demanding j; for the
last six months. I will show you, Bui
the organisation is not coming for-
ward to give g line—it may be OYT or
Deposit or gervice matters or any other
thing. But when a Member of Parlia-
ment was asking for an extrg tele-
phone line, it was not given. It was
not even declared as a privileged tele-
phone,

MR. CHAIRMAN: I hope, vours is
functioning put mine ig not.

SHRI K, LAKKAPPA: I am not
accusing. But the Minister hag to -
take this into consideration. Invari-
ably wrong calculations are there,
Wrong billing is there. Wrong con-
nectiong will continue. Even when the
telephone ig locked and kept in the
almirah, the bill ig sent. Thepe must
be a sound system, ] think the old
outmoded system is to be changed.
On what basis, do the officers make a
wrong calculation? When there is a
wrong telephone connection, it is not
my fault it is not your fault and it is
not the subscriber’s fault. But still he
has to pay for it. The mechanism has
collapsed and there have beep failures,
Bu{ there cannot be gny so called re-
duction of charge or whatscever be-
cause of wrong connection. Taey are
arbitrarily charging and hilling the
subscribers. The  wrong. counection
also- goes because of the poor working
of the instruments, These instruments
are alsp badly maintained. It may be
round about Rs. 20 lakhs. This Minis-
try has got very ambilious plans. They
have prepared certain schemes, they
have ,brought about certain changes.
They are trying to bring out a charge
in thg system. 1 know, the Ministry
is working very hard, the Minister
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is working very hard. But the gystem
of responsibility and accountability
has to be maintained properly. Unless
you fix the responsibility on the peo-
. ple, right from the bottom to the tup,
the system will not be improvec. You
have to improve. technology, .whether
it is microwave technology or satel-
lite technology, because it is a big
country and the communicetion gap
should not pe there.

The communication system has 1o
be improved because the entire deve-
lopment of the nation, the overall
development of economy, is based ol
the proper functioning of the commu-
nication system. If the communication
system collapses, all the developmenl-
al getivity will also collapse. There-
fore it is 3 commonsense and it is an
accepted philosophy that the commu-
nication system has to be improved in
a proper manner and it shculd be dene
in a scientific manner. We are in a
science age and we have got scientific
conclusiong whicp are accepted by
many countries. We are not short of
any manpower, we are not short ol
any technology, we are not short of
any raw material. Why has this not
been coordinated? Therefore, we are
asking for the Sarin Commitiee report
to be implemented. It does not matter
even if we pay more but the communi-
cation system has to work property,
It doeg not matter even if we import
more, put the communication system
mugt work properly. Whatever the
telephones system is available now, it
should function properly.

The P&T Department has also g0l
an expansion scheme gnd all that.
Every rural area has to be covered by
it, The P&T activity has to cover
every rural area. Even today we are
demanding that post offices in the®
rural areag are still not properly orga-
nised and properly maintained. The
people are not properly appointed and
recruited. These ost offices have to
be organised properly because we want
that every village must have a commu-
nication. Every village must have a
post office, Today, so many villages do

4
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not have g post office. The teachers
have been appeointed on a temporary
basis. Therefore, 1{lhe postal system
has to be improved in the rural areas.

Taking the overall working into
consideration_the Ministry js function-
ing and the wminister is functioning.
But there is something wrong with the
Department. The Department has to
be given a4 shock {ireatmenet. 1
appeal to our dynamic Minister, Mr.
Stq)h’.en' to do somet.hing about it
There is no political consideration,
So far as the tele-communication. sys-
tem is concerned, so far g3 the tele-
phone system js concerned, it is very
bad today. It is the opinici of the
entire House, it ig the opinion outside
also. Therefore I want that he :nust
give a schok treaiment to them. He
has to bring out changes and restroc-
ture the entire system. He must over-
haul the entire bureaucracy which is
not responding to his planning to his
system, t{o his imagination, &nd he
must cut them o size. It is not only
in Delhi but in all big cities, the tele-
phone subscribers are crying. The
entire system has to be overhauled
completely.

I hope and trust that Mr. Stephen,
a dynamic persopalily, will do some-
thing. Why can’t he handle the
small people? I am sure, ke ¢an keep
them i proper place, He must bring
out new technology‘ new system and
see that it fynctions properly, 1 once
again request him that he should take
a severe action against earring offi-
cers who are creating a situation and
giving an impression to the country
that our Government hag not done
anything. But our Government has
done everything. It is the pureau-

- cratic system which is outmoderd and

it has to be overhauyled, Even :if any
amendment is necessary, he must br-
ing it out to the communication system
to the telephone gysfem and to ‘every
system. He ghould re-structure the
entire gystem. With these words and
guidelines, I conclude and I wish him
wel] and good luck.
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ot Qg FEF WA (ATIAT) ¢ AAHE -
FUIITa AEIed, §ATC WA F1 A A
Segq AT AL §, IAH0 GHAT FW U
ﬁmﬁﬁaﬂw%muﬁa FIAT
gl !

AR F oA 7 oy S ORT
fg ¥ fao 34, 3% & faaw e
Far ¥ § ot @A g |

qdt o7 afsma wsEfEE FH
Y 9 feire st gf 8, I9% A A
W& HEIEF T EATT HIH AT FTAT A8l
g1 9% fodie § #gr o @ -

‘The Committee hag claimed that
the Telephone systsem is at least a
decade behind other nations in tech-

nology.

Limited resources of R&D, unreli-
ability of Components lack of pre-
duct engineering expertise are re-
ported to have hindered our develop-

ment.

The Committee alsp says 'It is 4@
pity that during the last 30 years
Indian Telephone Industries Limited
could not perfect even the telephone
instrument, The lalest design 677
with a Japanese dial, thongh an im-
provement of the present decign 671
is not reportedly free from major
defects gssociated with the recelver
and the transmitter.’

APRIL 19, 1982
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¥ F9 FT @I _
T OFT W §, T AW T X
FU ARl FT W F | WA WA
agq avg 9w fawmr 9X S
I far g Wrge ag fiw oJ
gy ¥ ug feafa o= g€ &1 &9 faw
aEA ar € forder sgav #wkk

gz fqez1it 7gg@ T F7 a1 W@
faa 4EF e | W SREET S
T H AW A AT W R oAl gd
qEdAT  §, HaWUIH ¥ gEEl
AT, gAY AT Fr oaEA W wEw
o =ifgd T St AFAdw § -
ﬁ?\q}ﬁlm}gmwl

AT E A g fe
1977 ¥ faog fesmanr a1, So8 aw
WE AL H gAL W ¥ FrE fauy
TEFTT gHA TEI AT | g9 eeze
F e ¥, Ui F WM ¥ Fw
T dE W@ & WR FHTY Suefendi
g T W 3Ade-1 (v) & A H
ﬁ'ﬂ'ﬂm%’ﬁﬁ?m?@ % fF ug

Rl

3 OAT AT A FAER FX 1 w@iE
TE-1(v) sk @ N fw gwR
¥ oA 3, SR gH a@t Wiy

- ITAfEAT W gRiT | g fgegrama

F AW A qFa€ @at § wger

g |

UF W aq@ET W 97 gEieE
T F1, 39K 17 fefge frg o i
o St 17 fefewe wi ¥ o
TEAT TR AT WY oF  fefewe
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L BT 9T A 4W F IOX A FAE
e Rafee feddwde s F
agq gt #r% Waw @ g€ &
A o fqat &1 3@ gam §F  agd
FAME F AT §, THYF A H TH
oF Bie A § ¥ agt @€ @w
T F@ g, WL TG wE TG
FW E @ P 9FR ¥ Ww B3

3 AT & Fqehl A WTCT FL FEA, TG
o9 g FaTq | '

AEIRfew uagatad, uger & &

F sfefade #r gr fefewe  gswmx
¥ sgaear 1 AT AEY 1 qweE
T OAAA N agd NP g | FEWET,

v areAc fadt A ¥ yfaad wea @Y
21 9@l aF em & faw 3
FT AT g FAY WY & FIA FT A,
T S fagar § & amw d
T | R @@ ST ST g
ar fedt a1 feaY s v z&fqe
fra 2 & 9t & W dF @@
et N a0 T oer q@
gt g oy oY a0F & Sfww
F1 Ifaq aw T faqar &

U g A fad 9@ &1 oma
} qd e od g @ < e
o smar & | ISR #T sgeewr
e A8 2 Hawmw §  AWA  FEw
o faéts & Tfem wfefrdw &
IR T FI T FY | TG STHT
gal # faesga da7 a@ fewr mr
g1 z@ gfawa qrior &at w1 TE
R T F qFET ¥ @ Fax
T o o & o oamd
arrr &a & W feadAe  fegr
W aTEd | o fee & 7f @
& g9 9T IR am & =gt

ey
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AW ¥ 0F g% 9% s qEe
9t 7@ A & 1 dva€ gl @
Y agr g g1 d9as ufaw ¥
2500 FI TIIANT F AT T 9
@1 o fery feo oy &1 0 & oW
a9 g ST g AfHT @ q@ q9
F FIg A T ATACE | T FFAT T
FT AMY g1 FFaT & ! ATAT, TqeAAL
S fefeaem & o fawm ofam &
T §Q &, SATET dATRA I WA
gy 8| gue waw #, fage § s}
TH AT 9T 9i9 97 @ 9 v
2T & @ ok gl oF o T R
ST & | FTr ag g fF aww awn
gigdr gsdr g | qaedm ¥ 99
g ¥@e uf@r 21 Ime feu
gy ofus gy | ofas sgaen
HIIHRI FEAT gHIT | @Y FY, Theq F1,
avzs &1 =wfgF sFgcmr =St
FAT BT 1 9@ Y #Y W
T HIIHT A ATH{ad fFar 4r
W PR & @t ofwm & & aga
%Y gC & Haww & fgmw ¥ S
JIEHT, AA@AR § T /Y Fifeeeguar
& I I g9 gadg ar ghamm
¥ AT § SAET AR @E ST
@ g 1 3 &al @ faww 3@
Ty o D 2 fF ¥ dmmadt o
g1 @Tadl dd T SHE AE S,
74T feqade g7 ghm ar ¥ 2w
#1 feqaufdz & gwar 21 WY IR
A FE ARG &, fAduHe FEAT
TET & ATEH & ;| NS @, aF
D FN NG A ! ITF AR F
F e FIA A AT AR N SurEr
HEAEHAT g | " qaaax fefese
F IIIE FE NG FY 9H #F
foq fadse foar @ @ suwr o
g™ FT W a qA9 s ST

T # drew dfefdw & AR
R g TG TG § 1
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[ afs == 4]

f& i wiffe ¥ TR § /Y &
W 1980 ¥ UEN 5,000 AT e
oTfiFe & ST 9 | 59 1,600 9
ey & o § g foe &

-

9% 4 9X FF T § -

“The pace of .opening new post
offices at heavy loss was glowed
down during the year. Ag against
the usual annual target of opening
5000 new post offices in the rural
areas, the target now is 1600 post
offices.”

91T gATX Jg fhqAr o Frfure
N w2 ufge & € v T
g gHaAr 9@l GE AMET qF A
& W AT TF dEwaR RE
4 g WA dg gfaw I OgeT,
78 &g wigs & | JawaT ¥ wfa
7 fFarieT ¥ 7 |Wi @ § ok
qrEdT ¥ 70 =Afw g aw  fFe-
drex gl s fawa s@ww g agt
500 %) F@EET F WHK 9T HqOH

APRIL 19, 1982
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FfFT oo fawm @ o) § fae
TFCEE | T IED § e
o W fedfieae 9 wifew #
fafee &7 =@ TR ¥ gaear Y I
qifge | T &l W AT 9
AIGE @ &1 Ha@Har g | 48
F9 dfrew & few & awar &, @
sq & afve WY grawar § 1 gafag
Wﬂmgammﬁﬂﬁﬂﬁmﬁl

|W$ﬁ3}ﬁ'@o@oﬂ:oﬂ’l—(
UHo ﬁo@ﬂ?@qﬁﬁf ':ﬁ'(%'
e W Wy ATl &g & adl oy
BT gwemdi #1 g fear o A
Wiy ¥ #iw g fs fefew
A X TS Y T Y 07

T Wl F M W AqEgE qY
W § I W T WY A€l off
wfew T A A femr w g
a*mirm%w W FT F FHeHe
CLICE/ |

o weww Tog (o7 ): wv
Ty o, & ST R & gt



so1 D.G., '82'83—Min. of CHATTRA 29, 1904 (SAKA)

adr g, ¥few @ foq Faw
g9 Afastd a 1 & [ 99, T
gagqr If=a G g |

g g9 fawTTr g a1 "= F:E
W B @, s g
TUIE §Y TH § | TEET FIO 48
g fe ot U wEAT AR WA OH

Fawar ¥ fme aff af g, afes
gq dgfas I@A §, A1 I G
F1 w5 W) fawmr & & a7 fdr o s_wr
TER & fawym dT g9 &, g9 &
qEA TEAT WHAT § WK THHT  THAT
FO g 2 & e wfa e

TG TN Tq ST o T FAA
fag 1 WA A&l 9, 99 ¥ HUQ
FUFA! & A0 AAG FAT WX IGA
FAA @, AR TAE B S
F gaR fage RBw & o @
* M ﬁfl‘ﬁtﬂ'oiﬁ‘dﬁoﬁm
wCE | I W AST T E, 8 10
g #1 Ay g,  AfeT G do
o ¥ TG & 1% ¥ I@AT §, Tai
qX I T IF FO I T8 § |
T &1 &9 Jto o e I
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21T &, AfH IUFT ITANT AGI & 9w,
wifs s F AmErfen [T T84 g |
T g, 9 #T WWE g, W
waed ag A8l % dYo Wro Hio H
TIET  AEY g ATgY, AfdA Glo
dTo To FT TIIAT FA qHT 59 A0
#Y @1 =ifgy fF amma & anwrd
AT g a7 AT | @0 Hlo Hie FI
TATYAT ¥ FIX0 5, 7 IS H Iqq fewam
aw I § AR fradt smrer ggyo
TR A ATHH(EF TN § q7 Iq a8 HAT
qifgd #1089 SEHT AT
gFr  aTfgd  SIgl &N THE W oo
Th |

UF 99 A g, T ¥ %E-
fawmr & FTr F1 agd Aserd @ Arar
g | WR @h Fdfafa " afd-
fafoat #1 3@y & a1 qF Q| @
fiF SR & g &THaT & AT I FT
§ uF aga 7 W Aot w8
A ¥ greor oo 7 faeer
qgad FAD Ty, AL qAl HCHT
FFAT @I TR § AR F7x
FTH FQ@T & ot g faorel e
w2 faoe fwm & e
ufggsr o1 R o 98 wfgsrd @
arq Fifed ar Fear & & ¥ -
®Far 10, 20 G ¥ FH & & FY
@ & e fawmr & afustd
g wfeq @Y § w3 § o ool 78
fret & | Tafeu eem fawmr
FY FTALHAT G TQGATE | UG W
ger THIX § | = % - fawer &
FIHT ST AGH g WX fasrer #
forfe €1 ga<®t, 7 79X wWT ®
HTHTS T FEAT & 6 S0 T Forerar-
qdF ' BTH FCM AGTY | AP gR
T4 AT g WY e AT Hifed R R
I I ;A |



503 D.G., '82-'83—Min. of

[xﬁom%!rf'az]

¥ @ # g fAatea-da )
qa FET AT g | fegara g
dad aa qreor {5 7 OF T o
T T AR feyara # s
¥ T @AY FY AT WTE | STHEL
F1 [T THATH @I faar m@m ok
famamr # I¥ew Y T | F gHAT
g fa fommo @ A g @i N
BT FI AT AT Hidel & AT T
ag I qT w5 agi o qerrea
g1 ATy THET AT | { GEIX
e ¥ wUg Fe & ag fowara &
¥ WH &) 3G |

R O 4F § 97 98 gEe
¥ fagafemr ow Qan faoen wig g,
W g § B "1 "EH 9 ¥ fa
AT & | Al I HEEaaT gt AR
T4d @ WA g | 9gf 9T IHET
T & AR wmarnE F fa 2 g
T A" G ¥ uF ged &l
fratr  f@ar s @ & 1wt WA
F forq swR as I & v aw ®
AT #1 g a7 FET 9=4) & |
ag fowafemr w9 oatr ¥ 39« &
T fFade & g g, afe
qHT W @A 3 FT agi HTA-oAT
w1 OFE TR AL R 1 Tl qg A
HEE §© F g, AfHT A9- FO9
& B2 812 Tial #Y wrardy #1 fAem F3
W@t FW ATETY @ W & ) gar
it afdfearaat & wroor agt srwraz w1
gAT HEawWF § | \

APRIL 19, 1982
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oW & 0 § 7ft deEE ®5)
frarer sfe &g ox @ fadr s
focdt &, 'a), @ fem am faar
ar zEd 7o gg g F mwerd frad
FT QIETOT I 419 W)Y S99 TEl F
TN FIAE GTAFTY | SW AT A
faafs #1 @@ gu =R AET AR
gae fawm g e ¥ gAfase
FL I H HREW ®r g fF gt .
STHEX GEAT  HAEET g |

BIU §eX yET § U @
e g 9wyr, fowd X ¥ 4F @9
gt ¥ fadew fFar & 1 SEE)
HEEY 1915 8, af® TTFAL @raq
F AU #9 ¥ F7 AEET 2,000 AT
Tifge |+ AfFw Ssw i @ fewm @
Tomer foord),  fEsr g 2
g & | WL 39 2l &7 fAe g,
a1 1T I gA § SYRT  SAEEn
gl A § | dg Wi WY AU @
IR Fgl FA-a § 7 FE€ e
gy 81 ®9R fawm F g@anr #
aata g & ag v fuifa wmes
& weesia Al w@ar g 1 #
awg w9 f6 od fufe @, e fs
AN &1 FIHN FAUT &1, STRET HI
TIYET FY AT 9Tiew,  fwd gmo
dd F AT Hl ag GlauT IIerey
ANRE

a9 ¥ § Fgm Fwar §
g9X AT A7 99 IUFIOT WTA FI
T & A S faFw agq  dmt
a7 & Gregr @) @ ¥ fawm @
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foed fau & SUFT yER@ @I
E !

T WeE] & AW ¥ G AT
®T A wr giaw FHET FQ@T g

—

17.58 hrs,
PAPERS LAID ON THE TABLE—
Contd.

NOTIFICATIONSs UNDER CustoM AcT

TNE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRI JAN-
NARDHANA POOJARY): 1 beg to lay
on the Table 5 copy each of Notifica-
tion Nos. 117/82-Custom and 118/82.
Customs (Hindi and English versions)

GMGIPND ""643[49\3-82——391:1

—

CHAITRA 29, 1904 (SAKA)

Papers Laid 506

published in Gazette of India dated
the 19th April 1982 together with an
explanatory memorandum regarding
exemption to Coal Tar Pitch from the
whole of basic, auxiliary and zddition-
al customs duty leviable thereon upto
31st May, 1982, under geclion 159 of
the Customs Act, 1962 [Placed in
Library, See No. LT-3945/82].

MR. CHAIRMAN: The House stands
adjourned to meet 3t 11 A.M. on 20th
April, 1982.

17.59 hrs.
The Lok Sabha than adjourned till
Eleven of the Clock on Tuesday, April

" 20,1982/ Chaitra 30, 1904 (Saka)



